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IN THE INCOME TAX APPELLATE TRIBUNAL
DELHI BENCH “H” NEW DELHI

BEFORE SHRI CHALLA NAGENDRA PRASAD, JUDICIAL MEMBER
AND
Dr. B.R.R. KUMAR, ACCOUNTANT MEMBER
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Ffi=refi/ Appellant yeaefi/ Respondent
fetdishra<a / Assessee by : Shri B. K. Anand,
C.A;

JSRGDHI3RY / Department by Shri B. S. Anand,

Sr. D. R.;
qaTearra/ Date of hearing 11.04.2023
SE U@/ Pronouncement 11.04.2023
on :

MM /ORDER

PER C. N. PRASAD, J.M.

1. This appeal is filed by the assessee against the order of

the Ld. Commissioner of Income Tax (Appeals) New Delhi

1



.T.A. No. 265/Del/2022

[hereinafter referred to CIT (Appeals)]/National Faceless
Appeal Centre [NFAC] dated 14.12.2021 for the Assessment
Year 2019-20.

2. The ld. Counsel for the assessee vide letter of even date
seeks liberty of the Tribunal to withdraw the present appeal.

3. The ld. DR has no objection.

4, In view of the submissions of the ld. Counsel for the assessee
in his letter dated 11.04.2023 we permit the assessee to withdraw
the appeal filed before the Tribunal. Accordingly the appeal is

dismissed as withdrawn.

Order pronounced in the open court on : 11/04/2023

Sd/- Sd/-
( B.R.R. KUMAR ) (C. N. PRASAD )
ACCOUNTANT MEMBER JUDICIAL MEMBER

Dated : 11/04/2023
*MEHTA*
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